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W&J Ciloalated lty Paklilan Blrli 
00mml8llo11u la ladla 

,.m. Shrl Ram Rarlr.h Yad.n: 
Sbrl Vbohwa Naill Pandey: 
Shrl P. C. Borooah: 

Sb.rt Maillm Llmaye: 
Shrl IUlben PaUnayak : 
Shrl Ram Sewall Yadav: 
Dr. Ram Maaour Lohia: 
Sbrl Ja9b"raal Mehta : 
Sbri S. M. Banerjee: 

Wiil the Minister of External Alraln 
ibe pleased to st~lc: 

(a) whether ii is a fact that the 
.Pakistan High Commiss ioner in India 
has reeenlly circu late.I <> map false ly 
showing large tracts ol Indian terri-
tory under lhe occupation of Paki-
st·.ini tnm(•d !orc·es; 

(\>) if s~. th ! details of the false 
map with r<'fcrenoc to the Indian 
territory concerned: and 

Cc> the reaction or the Governm.,n t 
<()f India and the counter measures 
adopted by them to meet the false 
claim? 

• The Deputy Mlaister In the Mlnlo· 
try of External Mairs <Shri Dlnesll 
Bla1hl: (a) to (c) . The Pakistan 
High Commission has circulated a 
map showing 340 sq. miles in the 
Akhnu.r Chhamb sector, JG IQ. miles 
.In the Khl'mkaran sector, 40 IQ. miles 
in the Sulemanltie-Fazilka Sector and 
1200 sq, miles in Rajasthan as beinl 
'11\der Pakistan occupation after the 
fl1htin1. The fact i.s that at the time 
ef ceue-ftre on September 23. 1965, 
Pakistan had succ~ed In occupying 
only 'the following Indian territory: 

(al In Jammu & Kashmir, apart 
from areas across the oriiinal 
cHse-flre line in the Althnur· 
Chhamb aector-190 aq. mil••· 

(b) ~ the Khemlu.raa aector 20 
aq. mil• 

(c) In Rajasthan the border out-
post of Munabao. 

The Government of India have 
lod1ed a prot .. 1 with the Hi1h Com-
mission of Pakistan in India a11lnst 
the di .. emlnalion of this faloe infor. 
malion and have ask@d the Pakl•!an 
Hl1h Comminion not to distribute 
ouch material. 

On 7th October, leGS, the Govern· 
ment of India had released a map 
correctly •howine the areas occu_pled 
by Pakistan at the time of the cease-
fire and the areas In Pakistan occu-
pied by Indian tore<:• at the time of 
cease-fire. This map was widely 
distributed and reproduced by the 
news media. 

Border Boa41 

525. Shrl Maclha Llml<y~: 
Shrl BalTI: 

Will the Minister of Defr.uc,, be 
pleased to state: 

(a) how many spe<;ial cases h~ve 

been flied against Army Oft\cer5 en-
gaied in the construction of border 
road1; 

(b) the number of Officera involved 
in these cases and their ranks; 

(c) the pro1re1s made 10 far and 
whether any conviction or acquittal 
ha1 resulted from lheae prosecullona; 
and 

(d) the reuon1 for not followinc 
the UIUll Army procedure ot depart• 
mental investigation. court of Inquiry, 
summary of evidence and Coun 
Mania! in these casea? 

The Mlnllller of Defence CSbrl Y. a. 
Cbanal : (a) Nine case• have .. 
far been tiled by the S .P.E . 

(b) Twelve military and civil Oft\. 
ceu are involved In these cases, u 
under:-

(il Lieutenant Colone:• 2 




